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ORDER

PER R.K PANDA, AM:

This appeal filed by the assessee is directed against the
order dated 07.01.2016 of the CIT(A)-18, New Delhi relating to
AY.2012-13.

2. The Ld. Counsel for the assessee at the time of hearing
filed an application seeking permission of the Bench to withdraw

the appeal filed by the assessee on the ground that the amount



involved in the appeal is very small and the assessee does not
want to pursue the appeal. In absence of any objection from the
side of the Ld. DR, the request of the assessee seeking permission
of the Bench to withdraw the appeal is accepted. The appeal filed

by the assessee is accordingly dismissed as “withdrawn”.

3. In the result, the appeal filed by the assessee is dismissed.

Order pronounced in the open court at the time of hearing

itselfi.e. on 21.01.2020.
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